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this House, but have not got satisfac-
tory reply. 

DR. K. L. RAO: It is true the hon. 
member was very active and very 
vigorous about these projects. One 
point was about the destruction caus-
ed by the National Highway No. 5 
which was acting as a sort of dam, 
which resulted in the collapSe of a 
number of houses in that area. I got 
il1to touch with the Ministry of Trans-
port to provide bridges and morp 
vent-way so that water may go out. 
The Ministry of Transport have aj(I'e-
ed to construct two Or three bridges 
and investigate further before build-
ing mOTe bridges. 

With regard to the other two 
schemes, we have not received so far 
the project reports from them, and 
when the project reports come we 
will try to do our best. In Orissa. 
there are so many good projects, but 
little money. 
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DR. K. L. RAO: The hon. Member 
has referred to some flood protection 
work. Certain amount of money is 
given to the Bihar Government for 
flood protection work and they had 
not been able to find money for this 
work. Anyway. I shall request the 
State Government to consider this. 
As the hon. Member is so much in-
ter .. tad in thil project, I shall try ! 0 
lee what could be done, 

MR. DEPUTY -SPEAKER: I shall 
now put all the cut motions to the 
vote of the House-cut motions N08. 
7-24, 29-69 and 139-145. 

All the cut motions were put and 
l"·~gatived. 

MR. DEPUTY -SPEAKER: The 

"That the respective sums not 
~xceeding the amounts shown in 
'he fourth column of the order 
paper, be granted to the Presi-
dent, to complete th.e sums neces-
sary to defray the charges that 
will come in course of payment 
during the year ending the 31st 
day of March, 1969, in respect of 
the heads of demands entered in 
the second column thereof al/aiDSt 
Deman":s Nos. 60 to 62. 121 and 
122, relating to the Ministry of 
Il';'igation and power" 

The motion was adopted. 

!8.42 brS. 

MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 

COOPERATION 

MR, DEPUTY -SPEAKER: The 
House will now take UP discussion 
and voting on Demand Nos. 30 to 34, 
114 and 115 relating to the Ministry 
r:f Food, Agriculture, Community 
Development and Cooperation for 
which 10 hours have been allotted. 

Hon. Members present in the HOUR 
who are desirous of moving their cut 
motions may send slips to the Table 
within 15 minutes indicatin, the 
gerial numbers of the cut motions they 
would like to move. 

DEMAND No. 30-MINISTRY 01' FOOD, 
AGRICULTURE, COMMUNITY DI:vJ:Lop. 

MENT AND COOPERATION' 

MR. DEPUTY-SPEAKER: Mo'ion 
moved: 

"That a Sum not exceecliDl 
Rs. 1,35,03,000 be fJ'anted to the 
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President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
of 'Ministry of Food, Agriculture, 
Community Development and Co-
operation'." 

DEMAND No. 31-AGRICULTURE 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding 
Rs. 8,63,95,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
of 'Agriculture'." 

DEMAND No. 32--PAYMENTS TO INDIAN 
COUNCIL OF AGRICULRURAL RESEARCH 

MR. DEPUTY-SPEAKER: Mo!ion 
moved: 

"That a sum not exceeding 
Rs. 12,14,38,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
of 'Payments to Indian Council of 
Agricultural Research'." 

DEMAND No. 33-FOREST 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a SUm not exceeding 
:as. 1,38,83,000 be granted to the 
President' to complete the sum 
necessary to def~ay the char,ges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in resPect 
of 'Forest'." 

DEMAND No. 34-0rm:R REVENUE Ex-
PENDITURE OF THE MINISTRY OF FOOD 
AGRICULTURE, COMMUNITY DEVELOP: 

MENT AND CooPERATION 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding 
Rs, 20,79,78,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
of 'Other Revenue Expenditure of 
the Ministry of Food, Agriculture, 
Community Development and 
Cooperation'," 

DEMAND No. 114-PuRCHASE OF FOOD-
GRAINS AND F'ERrILIzERs 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a SUm not exceeding 
Rs. 5,62,24,34,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
of 'Purchase of Foodgrains and 
Fertilizers' ," 

DEMAND No, 115-0THER CAPrrAL 
OUTLAY OF THE MINISTRY OF FOOD, 
AGRICULTURE, CoMMUNITY DEVELOP-

MENT AND CO-OPERATION 

MR. DEPUTY -SPEAKER: Motion 
moved: 

"That a sum not exceeding 
Rs. 22,45,92,000 be granted to the 
President to complete the sum 
necessary to defray the char.ges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
of 'Other Capital Outlay of the 
Ministry of Food, Agriculture, 
Community Development and Co-
operation'." 
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The Demands are now before the 
House. 

SHRI N. SHIVAPPA (Hassan): 
appreciate the opportunity given to 
me to express my views on the de-
mands of the Ministry of Food and 
Aericulture. At the very outset, 1 
shall refer to one of the important 
problems-fuod. What is happening 
with regard to food? Ta10el sugar. 
Su.gar is now sold in the open market 
at Be. 4.50 per kilo. Government has 
fixed the rate at Rs. 1.75 per kilo. 
SOIImething like Rs. 35 crores worth of 
sugar is exported to foreign countries 
and the world market price of sugar 
is 0.50 nP. peT kilo. This is one of the 
great achievements of the Food and 
AgricultUre Ministry. This is the 
episode of sugar in this country. They 
want to encourage the sugar industry 
and sugarcane growth only in parti-
cular places. I am not differentiating 
between one part of the country and 
another. If the hon. Minister 
Jagjivan Ram, for instance, comes 
from Bihar, he wants that every en-
couragement should be given to 
Bihar. No national policy on agri-
culture is formulated Or implemented. 
No policy applicable country wise, 
district-wise had been framed in the 
last two decades. 

Now, take the questions of staple 
food; it is necessity, whether it 
is wheat or rice; it is a con-
sumer article. Wliat is the 
quantum of import made during 
the years from 1964 onwards? In 
1964, it is 208.13; in 1965, it is 221.50; 
in 1966 it is 364.49 and in 1967 it is 
354.2. Even now, they are boasting 
that they have got a good crop, a 
bumper crop and they take credit for 
their effort either for implementation 
or tractors or fertilisers or hybrid 
leeds ad so on, including any cate-
IIl11'y that comes under imports for 
prodUlll:ion in food and agriculture. 
It is not at all so. They cannot ad-
vance· or tmd any reason to say that 
It it. 011 account of any of these things 
or becaUSe of the best utilisation of 
the ftmds that there has been a bet-
terment in agriculture or that there 

has been an excess growth or im-
provement in the rrowth of COl'l1 in 
this country. It coUld not be traced 
to anything. If at all, it is onLy due 
fortunately to rains that there baa 
been some higher percentage. Fur-
theT more, it is OIIly on account of the 
labour that has been put in. b,y the 
unfortunate agriCUlturists who are 
struggling hard fOr the sake of their 
belly and. belly alone. 

Where has the sum of Rs. 500 crons 
which has been spent on I141ric'&lture 
from the Centre in all these three-
Plans gone? That is a question 110 be 
answered, whether it has gofte to the 
door of the real agriculturiBta who are 
struggling day in and day out to pro-
duce food. What is the relationship 
between the Centre and the State? 
After all, in this matter, the Centre 
is a super-structure; it is only a 
policy-making body; it is only a body 
which is to advance certain technical 
and scientific research, and it h .. 10 
many branches like the Seed Corpo-
ration sector, like the Food Corpora-
tion sector and so many otheT sector8. 
All this money has been diverted 
tram big channels to these corpora-
tions and then on to certain StateL 
What has the Centre and the State .. 
done is the question, and where baa 
the money gone? Whether the money 
has gone rightly to the people: i8 the 
qUe6tion. It has not gone to the 
people. Let the Minister or any ot 
his followers or any learned Member 
from t.he Treasury Benches or any 
person with political conscience in 
this country put the question to him-
self and come forward to answer that. 
11 all this money has really gone to 
the common man, then I will certain-
.1y thank him or the peasant in this 
country will certainly thank him. 
Each welfare scheme, each irrigation 
scheme, each development scheme, 
each co-operative scheme and so many 
other branches of them-as they eziIt 
now--have the monies meant for' 
these things reached the peasant' It 
Is only due to the sweat of the peannt 
that the work Is being carried 011. I 
want to tell the MinIster th!It he ea!l-
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not give a categorical answer whether 
the money has reached the door of the 
people, the peasants. It has not 
reached them. 

The Minister of State, Mr. Guru-
padaswamy, is luckily here today. I 
am spelling out certain points which 
are clearly known to him and which 
he cannot conceal. I expect a cate-
gorical answer from him. Let me tell 
him the ordinary statistics about his 
own State. It was said that there are 
8.000 co-operatives in MysoI1e State, 
and that money is flowing like water 
to the co-operntive societies. The 
Minister himself has stated, however, 
that the big -hazars under the so-call-
ed co-operative scheme had sustained 
losses. The so-called co-operative 
farming .is an utter failure. All these 
things are going on and they are 
known to them. I do not know where 
all thiJI money has gone. Even in 
Bangalore there is a co-operative. One 
big super-bazar has been opened. 
The person who has taken the super 
bazar gave Rs. 3 lakhs on the first 
day to the political party. That is 
how this money is spent. This money 
goes down the drain, the gutter and is 
not channelised for co-operative work. 
~ll these things make Us conclude one 
:hing and that is politics is above agri-
culture; it is the political intere~t and 
political concern that is consuming 
t.he money that is flowing from the 
Centre to the States in the name of 
technical know-how, scientific re-
search and so on. 

In my own constituency a person 
invited me to his farm and showed me 
a particular hybrid maize which he 
had taken from the Seed Corporation. 
This Corporation has got a method of 
identifying and labelling the hybrid 
maize. The label saYS that it is the 
hybrid maize that is packed therein. 
Here I am not concerned with the 
question whether a particular person 
belongs to this or that political party. 
I am concerned with the healthy in-
centives which the country should 
liVe to It I people 110 that it could 

fIo';ll:ish well socialllY, edonomically, 
politically, in fact in every respect. 
This person, who was an 
agriculturist, called me and showed 
me a sample of the hybrid 
maize. When I persued it I found 
that it was not hybrid maize. But 
the whole stock waa labelled as 
'hybrid maize of the Central Seed 
Corporation'. It was just ordinary 
maize raised by the brother of a well-
known person and it was sold by the 
co-operatives as hybrid maize. This 
is the seed which the ryot is using as 
hybrid maize. 

I do not know whether there is any 
coordination between departments 
and departments and between the 
Centre and the States. I do not want 
'0 indulge in unhealthy criticism. At 
the same time, I want to go to the 
roc'~ of the problem because it aftects 
the common and the poor farmer. I 
want an alternative to be thought of. 
The administration has to be run on 
sound lines and the culprits should be 
punished, irrespective of whether they 
belong to the ruling party or some 
other party. 

How can agriculture be improved? 
15 it possible to improve agriculture? 
Is it possible for us to be self-suffi-
cient, even surplus and compete with 
other countries in the world instead 
of going with a beggar's bOwl and 
squandering our hard-earned foreign 
exchange and even gold? Can we not 
put a stop to this particular problem? 

The Minister of Irrigation and 
Power was saying something about 
Shri Nijalingappa and the Sherawati 
project. He has simply narrated that 
episode of the Ganges coming here 
from heaven. I am not at all 
bothered about that kind' 01 
thing. It is the money of the 
Commonman, not of Kamraj or 
Nijalingappa that is involved here. If 
there is a scandal and we have foUnd 
that somebody is responsible. we have 
to punish the culprit. whoever he maJ' 
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be, however high he may be. This archaic age, tills the land from morn-
is not a political game for cheap popu- ing till evening and gets Rs. 2 without 
larity so that one's name appears in any food or any other remuneration. 
the press. The people of Mysore de-
mand that an impartial judicial in-
quiry should be instituted. That alone 
will give satisfa:ction to the people. 
Why is it not done? It is not being 
done because it will reveal things 
which are not palatable to people be-
longing to the rulin, party. 

Then the Minister was saying that 
we have undertaken a lot of projects 
and we are producing a lot of electri-
city and that, in fact, our genius has 
been utilized there. It is good and it 
is rewarding. 

But can there be a comparison with 
that of Japan's agriculture having the 
benefit of electricity and power? 
There the poles that are erected will 
be fltted with the plug and a switch to 
operate the particular electrical im-
plement that the country has produc-
ed. Any man will be able to plug to 
that pole and have free current. Any 
minister who had gone to Japan at 
the cost of the poor peasant would 
have seen that. Is it not a fact that 
current is supplied freely with co-
ordination between the irrigathm and 
electrical departments? 

Why has this country not done it' 
What, after all, would have been the 
investment or loss OR this considering 
tha¢ the subsidy on the sugar busmess 
for one year was Rs. 16 crores? Will 
it not be desirable to subsidise this 
particular item? 

Then, only 15 per cent Of the land 
is being cultivated in Japan by 15 pl!r 
cent of the people. What about us? 
66 per cent of us are cultivating. And 
what is our condition? In America, if 
an auiculturist is to be employed on 
an hourly basis, his wages lire $2, that 
ii, Ra. 15. If he is going to work lor 
8 hours, it wi,ll be not less than Rs. 120. 
That i. the condition of an agricul-
tural labourer in America. What iI 
our fate? Here, unfortunately, our 
labourer, with his bullocks, yoke, 
impleiDentl aDC! everything of "the 

What is the contribution made by 
this Government towards bettering the 
lot of the ryots who form 67 per cent 
of our population according to today's 
figurES and not 80 per cent accorcfing 
to old flgures? What is the advantaae 
given to labour? 

Why has this happened? It is main-
ly because the Government is not giv-
ing finance. There is II ,reat gap 
today between the hon. Finance Mini· 
ster, Shri Morarjibhai and Shri Ja,,-
jiwan Ram, not because they are 
different. They are in combination 10 
f"ar as their personality, their institu-
tion and their policy in other respects 
are concerned; but so far as agricul-
ture is concerned, Shri Jagjiwan Ram 
has failed to influence Shri Morarji-
bhai, who controls the pocket of 
every man, whether he is industrialist 
or lin agriculturist, and say, ''This il 
my requirement; it is not my personal 
requirement but this is the require-
ment of the CI:luntry." 

We cannot cheat 66 per cent ot these 
innocent people who are payin, in· 
direct taxes. We have pledged in our 
Constitution, "We, the people of 
India". On their behalf we boast here 
on the floor of this House, the Lok 
Sabha, from every CI:lrner that we have 
got every right to IImend, alter, 
change, do away or do anything with 
the Constitution. Why should we not 
have the courage to say to this Mini-
ster that right from matches, bidi tu 
implements, tractor or any article, thaL 
he is going to purchase Or the c0-
operative societies are going to sell. 
on all these articles indirect taxes arl) 
to be paid and even agricultural sales-
tax? That i8 an indirect tax. This i& 
the money which is going to come to 
the purse of this Government. Whe-
ther it is the Congress Government or 
otherwise, I am n"elt bothered. Who-
ever may be the ruIoer. I only want to 
bother about this that this il the 
mOlley he pays, who iI the consumel·. 
This t. another 420 that the Govern-
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[Shri N. Shivappa] 
ment is doing. They are going to say 
that the consumer means only a res-
pectable omcer who makes all laws 
under the n'llDle Of so many thinp. 

MR. DEPUTY-SPEAKER: The he:;. 
Member may resume and conclude ~us 
speech day aftll1' tomorrow. 

Hon. Member may now move tilt: 
cut motions to Demands for Grants 
relating to the Ministry of Food, Agri-
culture, Community Development and 
Cooperati'On, subject to their being 
otherwise admissible. 

SHRI SARJOO PANDEY (Ghazl-
pur): I beg to move: 

"That the demand under tne 
head ~culture be reduced to 
Re. 1. ... 

iF ailure to make the count"'lI ~elf
supporting in food. (14)]. 

"That the demand under the 
head Agriculture be reduced tu 
Re.1 .... 

[FaUU'I'e to provide assistance to far-
mers fOr iflCreasi,ng food production. 
(11;) ]. 

"That the demand under the 
head Agriculture be reduced by 
RI. 100 .... 

[Failure to implement minor irriga-
tion schemes. (16)]. 

"'lbat the demoand under the 
head Agriculture be reduced bY 
RI. 100 .... 

[Failure Of inte1l8ive cultivation pro-
grammes. (17)]. 

"'l'bat the de!mu1d under the 
head Agriculture be reduced by 
RI. 100 .... 

[Failure to 'ftCRa8e the prodMcrion of 
fodder. (18)]. 

"That the dem-an4 Wlder the 
hMcl AcrieWt\JJIe be racWced bF 
RI. 100 .... 

[Shortuge of graift stortl(/e eapacit'!1. 
(19) ]. 

"That the demand· under the 
head Agriculture be reduced· by 
Rs. 100 .... 

[Inadequate asaistlllRce in the cultiva-
tion Of comm'8'l'cial crops. (20) I. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Need to save crops from locust., and 
insects. (21)]. 

"'llhat the demoand under the: 
head Agriculture be reduced by 
Rs. 100 .... 

[Need to make efforts to make the 
Boil more productive. (22)]. 

"'llhat the demand under the 
head Agriculture be redw:ed by 
RI. 100 .... 

[N eed to provide incentive to tobacco 
growers. (23)]. 

"That the demand under the 
head Agriculture be reduced by 
RI. 100 .... 

[Need to provide incentive to cane-
growers. (24)]. 

"That the demoand under the 
head Agriculture be reduced by 
RI. 100 .... 

[Failure to promote fiaheries. (25)]. 

"That the denmnd under the 
head A41riculture be reduced by 
RI. 1OG.". 

[Faiklre to check adultemtion of IMtf-
liBer.. (26)]. 

"That tibe demalld \mder 1he 
hea' :rorest be recluced bF, 
RI. 100 .... 
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[Failure of central· afforestation 
,chemel. (27)]. 

"That the demand under the 
head Forest be reduced by 
RB. 100.". 

[Failure to check denudanon O'f forests 
in the country. (28) 1. 

''That the demand under the 
head Other Revenue E¥penditure 
ot the Ministry of Food, Agricul-
ture, Community Development and 
Cooperation be reduced by 
as. 100.". 

[Failure to develop improved breed of 
cattle. (29) ]. 

"That the demand under the 
head Other Revenue Expenditure 
Of the Ministry ot Food, Agricul-
ture, Community 'Development and 
Cooperation be reduced by 
Rs. 100.". 

[Failure of community Development 
Schemes. (30)]. 

"That the demand under the 
head Other Revenue Expenditure 
of the Ministry of Food, Agricul-
ture, Community Development and 
Cooperation be reduced by 
Rs. 100.". 

[Failure to check corruption rampant 
in Caoperative Societies and to make 
them work efficiently. (31)]. 

SHru P. VISW AMBHARAN (Trl-
vandrum): I beg to move: 

"That the demand under the 
head Ministry Of Food, Agricul-
ture, Community Development and 
Cooperation be reduced by 
Rs. 100.". 

[Failure to supply adequate quantity 
of rice to Kerala. (82)]. 

"That the cSemand under the 
head Ministry Of Food, Agricul-
t1Zn!, Community Development and 
Clraap!ntion be re4uoai by 
RB. 100.". 

[Need to contiml.e 100d .way to defl-
ci: States 48 in the previow vears. 
(63)J. 

"That the demand under the 
head .Ministry ot Food, .\&ricul-
ture, Community Development and 
Cooperation be reduced by 
B.s. 100.". 

rFaIlure to procure adequate quantity 
Of rice and wheat from surplus States. 

(64) ]. 

SURI RAM AVATAR SHASTRI 
(Patna): I beg to move:-

'"nult the demand under 1:he 
head Ministry at Food, Agricul-
ture, Community Development and 
Cooperation be reduced by 
Rs.100.". 

[Failure to reduce expenses on the 
administration. (l 06) ]. 

"That the demand under the 
head Ministry ot Food, ,Agricul-
ture, Community Development and 
Cooperation be recl\IICed by 
Rs. 100.". 

[Failvre to fi.;I: the maximum salary of 
the officers as Rs. 1,000. (107)]. 

"That the demand under the 
head Ministry ot Food, Agricul-
ture, Community Development and 
Cooperation be reduced by 
Rs. 100 .... 

[FailU'l'e to extend facilities to the 1IOn-
gazetted staff to enable them to 
make the both ends meet. (lOap. 

"That the demand under the 
head Ministry of Food, Acricul-
ture, Community Development and 
Cooperation be redU'Ced by 
Rs. 100 .... 

[Need to reduce the number Of offi-
cers. (109]. 

"That the demand under the 
head Ministry at Food, Agricul-
ture, Cltmununlty Development and 
Cooperation be rt!duced by 
RB. 100 .... 
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[Shri Rlam Avatar Shastri] 
[FailuTe to check the bureaucratic 

attitude of the officers. (110)1. 

"That the dem3nd unde.· the 
heB.d Agriculture be reduced by 
RB. 100.". 

[Failure to prevent miru3e of ft111\d.3 ht 
the name of plant protection. 
(113)]. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[FailuT6 to pay propeT price to 8ugar-
cane growers. (114) J. 

"That the demoand under the 
head Agriculture be redUced by 
Rs. 100.". 

[Failure to cheCk continuo1/.! fall In 
the productio:n of 8u.garCanl'. 
(16) J. 

"That the -demoand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Need to give special financial a.$3ist-
ance to cane-gTowers. (116)]. 

"That the demand unde~ the 
head Agriculture be reduced by 
Rs. 100.". 

; Failure to provide improved seeds of 
sugarcane to farmers. (117) ]. 

"That the dem-and under tne 
bead Agriculture be reduced by 
Rs. 100.". 

[N eeli to construct feeder roads in 
areas where cane fa grown. (118) J. 

"That the demand under the 
head Agriculture be reduced by 
RI. 100.". 

[Failure to provide large number of 
tubewelZs in cwne-gTowing areas. 
(119)1. 

"That the demand ·under the 
head Ag;iculture be r""u.ced by 
RI. 100.". 

[Failure to check locust men4c •. 
(120) ]. 

"'l1hat the demand under the 
head Agriculture be reduced by 
RI. 100.". 

[Failu,.e to lucce;Ifully implement the 
An India Survey Scheme regarding 
USe of solI and land. (121)]. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Need to make the experimental farms 
mOTe effective. (122)]. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[FailuTe to check wastage of money 
in the puTchase of machines a.nd 
equipment. (23)]. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[FailuTe to pay faiT price to tobacco 
growers. (124)]. 

"That the demand under the 
head Aericulture be reduced by 
Rs. 100 .... 

[Failure to encourage cane production. 
(125) J. 

"That the demand 'Jndcr the 
head Agriculture be redu~ed by 
Rs. 100 .... 

[Failure to give wide publicity to the 
method of J)TepaTing sligar 1'rom 
beet-root. (126)]. 

"That the denr.Uld untier the 
head Agriculture be recillced by 
RI. lBO.". 
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[Need to Iall emphuia on preparation 
Of sugar from beet-root. (127)]. 

"That the demand under the 
head Agriculture be reduced by 
RH. 100.". 

[Failure 
pests. 

to protect sugarcane from 
(128) ]. 

"That the demand under the 
head Agriculture be reduced by 
RH. 100.". 

[Failure to protect crops from pests. 
(129) ]. 

"That the demand under the 
head Agriculture b2 reduced by 
Rs. 100.". 

[Failure to take anll action 
officials pilfering pesticides. 

against 
(130)J. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Need to give wide publiCity to ate 
me of pesticides among farmer •. 
(131) J. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Failure to impart training in the use 
of pellticides. (132)]. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Failure to reduce the prices of fJe.~ti
cides. (l33) ]. 

"That the demand under It.e 
head Agriculture be redu~ed by 
Rs. 100.". 

[Failure to make wide use of pesti-
cides. (134) J. 

"That the demand under the 
head Agric-ulture be redUeed by 
Ra. 100 .... 

[Failure to check the tDastage lind pil-
ferage of pesticides, (135) J. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100.". 

[Failurl' -_ _heck the rise in prices of 
chem...... fertilizers. (146)]. 

"That the demand under thl' 
head Agriculture be reduced by 
Rs. 100.". 

[FailuTe to check irregularities im tlul 
distributi011 Of chemical fertilizer •. 
(147)]. 

"That the demmd wlder the 
head Agriculture be reduced ;;""1 
Rs. 100 .... 

r Failure in the development of fbhe·' 
ries. (148)]. 

"That the demand under tlw 
head Agriculture be reduced by 
Rs. 100.". 

[N eed to step up fish production. 
(149)]. 

"That the demand under the 
head Agriculture be reduced by 
Rs. 100 .... 

[Failure to provide proper IlBsidtance 
to farmers for producing f/,8h. 
(150)]. 

"That the demand under the 
head Agriculture be reduced iI'Y 
Rs. 100 .... 

[N eed to succe.sfullll utitise sub-soil 
water t'eBOUTceS to solve the ;"rlga-
tion problem. (151)]. 

"That the dermnd under the /' 
head Agriculture be reduced ~ 
RH. 100.". / 
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[Shri Ram Avatar Shastri] 
[Failure to lay a net work of wells 

in village.. (152) J. 

"'1'bat the demand under the 
head Agriculture be reduced by 
Rs. 100 .... 

[Need to increase the number of wells 
in each village in the country. 
(153)]. 

"Tbat the dem"<lnd under the 
head Acriculture be reduced by 
Ra. ••••• 

[Failure to utHiae Bub-BOil water. 
(157) J. 
'That the demand under the 
head Agriculture be reduced by 
Rs. 100 .... 

[Failure to utilise Bub-soil waler in 
Gangetic Plain for irrigation. 
(158)]. 

MR. DEPUTY-SPEAKER: The cut 
motions are 'also before the House. 

·Th. Lok Sabha then ad-
journed till Eleven of the Clock on 
Wednesday. April 10, 1968/Chaitra 
21, 1890 (Saka). 

OMOIPND-L.S. U o 34S (Ai) LSD--9-lo-68-IOIO. 


